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Typed copy 

STATEMENT OF THE NONGTHYMAI GARO VILLAGE 

DISTRICT RI-BHOI MEGHALAYA 
 

I, Shri Sengral Momin, Headman of the Nongthymmai village state here 

that Today 11th September 2024, Enquiry at Nongthymmai Garo village 

has no running quarry since 12 years that on the same date District task 

force had conducted site inspection on the boundary of the Nongthymai 

Garo village and found no active stone Quarry was within the jurisdiction 

of the Nongthymai Garo village. 

 
Sd/- 
Signature of the Headman 
Seal 
Headman 
Nongthymmai (Garo) Village Durbar 
Hima Mylliem-Raid Marwet 
Ri-Bhoi Dist., Meghalaya 

Signature of the Secretary 
Sd/- 

Secretary 
Seal 

Secretary 
Nongthymmai (Garo) Village Durbar 

Hima Mylliem-Raid Marwet 
Ri-Bhoi Dist., Meghalaya 

 
Witness 

1. Sd/- Florencis Sangma 
2. Sd/- Ioamri(illegible) 
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During the site inspection, the following questions were asked to the 

villagers in the presence of the district level task force team 

 

Q.1 how many stone quarries are there in the village? 

Ans. There are no stone quarries in the Nongthymmai Garo village. One 

Quarry was there earlier which had been closed down by the government 

few years back. 

 

Q.2 Are there any stone quarries nearby? 

Ans. Are no stone quarry in the village area except only one stone quarry 

in the adjoining Maikhuli village belonging to Smti. Lumlang Shylla. 

 

Q.3 Is there any community forest in the village? 

Ans. There are no community forest in the village and all the lands within 

village or privately agricultural land being used for plantation of rubber 

and areca nuts. 

 

Q.4 where is the Chidilma river? 

Ans. Chidilma River at does not flow through the village. It is about 7-8 

kms. Away from the village. 

 

Q.5 are there people in the village contracted with respiratory diseases? 

Ans. No respiratory diseases have been contracted in the village. 

 

Q.6 are there land in the village given on lease for stone quarry? 

Ans. There are no land in the village lease for stone quarry. 
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Q.7 the photograph of the stone quarry that comes in the news portal 

belongs to whom? 

Ans. The photograph of the stone quarry which come in the news portal 

is in maikhuli village and is owned by Smti. Lumlang Shylla. 

 

Q.8 are there any complaint of stone quarry of Smti. Lumlang Shylla? 

Ans. There are no complaints related to the stone quarry of Smti. Lumlang 

Shylla. 

 

Q.9 Is there blasting heard carried out at night? 

Ans. No blasting is heard being carried out at night. 

 

Q.10 are there any fly rock coming from blasting of the stone quarry of 

Smti. Lumlang Shylla? 

Ans. There are no fly rock coming out from blasting of stone quarry of 

Smti. Lumlang Shylla. 

Q.11 there damaged houses due to vibration from blasting in the stone 

quarry of Smti. Lumlang Shylla? 

Ans. There are no house damage caused by vibration from blasting of 

stone quarry of Smti. Lumlang Shylla. 

 

1. Serum M. Marak 

2. Semil R. Marak 

3. Samual Sangma 

4. Putuli Sangma 

 

TYPED COPY 
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Avijit Mani Tripathi <avijitmani@gmail.com>

O.A. NO. 177/2024 (EZ), NGT- Reply of Resp. State of Meghalaya
1 message

Avijit Mani Tripathi <avijitmani@gmail.com> 26 November 2024 at 23:45
To: enatoli sema <enatoli@gmail.com>, Surendra Kumar <surendra_kr15@rediffmail.com>, Anamika Pandey
<legumjure@gmail.com>

Ma'am/Sir,

PFA the advance copy of reply affidavit being filed in the subject case on behalf of Resp. State of Meghalaya.

Regards,
Avijit Mani Tripathi
Advocate on Record
Supreme Court of India
B 17, Fourth Floor, Jangpura Extension
New Delhi-110014
Ph.011-43582788, 9958537705

OA 177:2024 Meghalaya Final Affidavit.pdf
8181K
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